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ative Member

Present ¢ Hon'ble ifirs 5, Bisuwas, Administr

Hon'ble fir, Nityananda Prusty, %udicial Memb er

- Nisit Kr Mukherjee
- s -

S.Es Railuay

For the AppliCant s Me, Mo, Roychoudhury,|Counsel

For the Respondents: None

Date|of Order : 17-11-2003
DRDER

R. NITYANAND S PRUSTY, IM

When the case is taken p to-day FOr hearing, the Ld.

°

: Cbunsel'For the applicant submits|that the applicant'does not

e .
L

‘want to proceed with the case any|more., Sa, |he wants to v it hdr au

' £he'present 0eAe In viguy of fhe dubmission mlade by the Ld,Counsel
for the applicant, the 0.4 is accordingly dibmissed as withdr aun.
No order as to costs.

Member (A)




